In view of the above, no corrective measure has been taken by the Government of India in regard

to carriage of cargo by mostly Bangladeshi vessels.
Farry Service betwsen India and Sri Lanka
1845.0R. E.M. SUDARSAN NATCHIAPRPAN = Will the Minister of SHIPPING be pleased to state :

(a) whether the Ministry has got clearance from the Ministry of Home Affairs for establishing

ferry service from Rameswaram to Talaimannar and Tuticorin to Calombo; and
(b) ifso, whether the fmal date for the maiden ferry service has been fixed ?

THE MINISTER OF SHIPPING (SHRI G.K. VASAN) : (&) and () This Ministry has got dearance
from Ministry of Home Affairg for establishing ferry service fram Rameswaram to Talaimannar and
Tuticorin to Calombo. Date for malden ferry service will be decided after obtaining the approval of the
Cabinet for signing of a Memaorandum of Understanding (Mol) between India and Sri Lanka for
commencement of ferry services between Tuticorin and Colombo and Bameswaram and

Talaimannar.
Development of Ports

1546. SHRI BHARATSINH PRABHATSINH PARMAR :
SHRINATUJ HALAJI THAKOR
Will the Minister of SHIPPING be pleazed to state :

(a) whether the Government proposes to upgrade and develop some of the ports in the

country including Kandla, Porbandar, Veraval and Hazira in the context of cargo handlings;

(b) if so, the details of development programmes to be undertaken during the Eleventh Plan

period and budgetary allocation earmarked for the purpose; and
(¢ the present status of such ports?

THE MINISTER OF SHIPPING (SHRI G.K. VASAN) : (a) The Kandla Port is being developed
through several projects in context of cargo handling. Begarding development of other ports like
Porbander, Veravel and Hazira, the responzibility lies with respective State Government ag per Indian

Port Act, 1208.

(b)and () As per Statement enclosed.
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Statement

Details of Devalopment Programmas o be undertaken during TTh plan perfod and budgetary allocation fixed for it

Sl Project Funds Capacity Present Statls
No. allocated in
(In crores) MMTPA,
1 Development, operation 350-BOT 116-1R 720 Scheme completed.

Management and Maintenance

of berth Na. 11 & 12in Kandla
Paort as Container Terminal on
BOT basis for a period of 30 years.

2. Conetruction of ail jetty No. 4 at 2612 2 Scheme completed.
Kanda (Rajiv Jetty)

3 Modification of bunder basin 1070 0.30 Scheme completed.
for barge handing

4. Development of 13th to 16th 728.50-BOT 8 (2 MMTPA Conceszion agreement sigred for berth Ma. 13
cargo (other than liquid/container) 27.00-1R per berth}) on 03/12/ 2009, construction will be started
berthe at Kandla on BOT basis. shortly. For remaining 14th to 16th Cargo

berths, BEP has been izsued. Six purchased
and four bidders submitted their bids opened
on 27/0%/2010. Itis under evaluation.
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Developing a dry -bulk terminal 818.16B0T-240-1R
off Tekra near Tuna outside

Kanda creek at Kanda Port an

BOT basis

Setting up of SPM and allied 830-BOT
facilities off Veera in gulf of Kutch

Madification and strengthening of 227
existing berth No. 1to é

Construction of barge jetty at Old Kandla 27.00

Mechanization of dry cargo berth-Design, 40.86
manufacture, supply, errecticn, testing

and commigsioning of 02 nos. of 25T to

&0T and above capacity Mobile Harbour

Cranes at Dry Cargo berths including

ANMC for the period of 3 years

commencing after expiry of guarantee

period of 2 years.

14

4.80 (additional)

0.50

PPPAC and Security clearance has been
received. Ervironment clearance awaited from
MoEF, New Delhi. Upfront tariff already fixed.
RFP issued to seven short listed bidders. Bids
will be opened after CCEA approval.

Necessary clearance are being obtained
including environment and security. Upfraont
tariff is yet to be fixed by TAMP.

EFC has apprised the project and necessary
approval of the Competent Authority is bieng
taken.

LOA has been issued is favour of M/s. IFFCO,

L.O.l infavour of M/s ITALGRU issued on

06/ 08/ 20710, Contract Agreement executed by
Party Performance Guarantee has been
submitted. Work arder issued in favour of

M/s. ABS on 21/08/2070 for third party drawing
suUbmitted by the contractor s under scruting
with TPI.
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